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J)ye-Stuf1'1 

•930. Shrl Ram ICl'bll111t1 Will the 
Minister of Commeree ud laduacry be 
pleased to state: 

(1) whether GoYernment have received 
any report from Mctan. A.C.N.A. (Men­
tacatinJ) Muilan, Italy in rqard to tt.e 
production of the intermediates for dye­
stuff; 

(b) if so, the nature of the report; and 
(c) the action taken thereon? 
The Mlaleter of Heavy ladu1trle1 

(Sbrl M. M, Sbah) , (1) Not yet, Sir. 
(b) and (c). Do not arise. 

Shrl Ram 1Cri1han I By what time is 
the report expected ? 

Shrl M. M. Shahs We do not know 
the exact time, but I think it may be expected 
in another three to four montha' time. 

ShlND1 of Govffllmeat 08lcH 

•931. Sardar Iqbal Slqh I Will tho 
Minister of Works, Houala1 and Sapply 
be pleased to state the stage at which the 
proposal to ahift some of the officea of the 
Central Government from Delhi is ? 

The Parliamentary Secretary to 
tbc Mbdatcr of Worb, Houalq and Sup. 
ply (Sbrl P, S. Nubr) 1 The propoaal 
is 1tul being punuC'd and it is likely that the 
reorganization of States may throw up more 
centres suitable for accommodating Central 
Government Offices. 

Sardar Iqbal Sla,b I May I know 
whether any offlcen of Government h11ve 
inspected any places in thi• regard, 
and if so, the names of thoae places ? 

The Mlnl8ter of Worb, Hou1la1 ud 
Supply (Sudar Swvaa Slqh) 1 Actual­
ly, a special officer had been appointed to 
,o round a number of places and to find out 
available accommodation, both office and 
residential, at various places. Some ad 
lwc enquiries were nude. The available 
accommodation wu indicated to the various 
Ministries concerned, but the reaponae wu 
rather poor. 

Shri T, B. Vlttal Rao I The question 
of shifting about 18 offlcea to some placet 
like Nagpur, Jodhpur and Hyderabad has 
been in the air for the last ao many yean, but 
no Ministry has been willing to shift its 
ofllcet. That being the �altion, where is the 
question of purpauing this ? 

Sardar Swaraa S�h a Yee, that is 
a suggestion worth conaidenn, that we mlaht 
drop it for aood. 

Shri Mohladdla a M thla q\lClltion baa 
been under conaideration since 1948, how 
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many special officu1 han 80 far been ""' 
pointed, and in all, how many offices have 
boc:n ebifted from Delhi to other placa . 

Sardar SwaNiil Sblth r If my memo­
ry helps me. one special officer WIS appointed. 
The body may have changed, but there WIS 
one pou. Ae to the number of 
offices that have been actually moved out of 
'Oelhi, their number is not very large. Only 
about four or five offiocs in all have moved 
out. 

Pancllt D, N. Tlwary r May I know 
whether · the 1pa1.e: v11cated by the Punjab 
Government at Simla hae been filled up by 
the tranafcr of offices ? 

Sarclar Swarn Slnp r The Punjab 
Government have not yet completdy shifted 
all their offices from Simla. Some of their 
offices are still at Simla. In view of the re­
organisation of Statea, and the merger of 
Puniab and PEPSU, they are etill consideririg 
which ofticot should be located at Simla, 
which at Chandigarh and which at Patiala. 
It is only after all this reorganisation scheme 
and the location of offices are settled, that it 
could be said with certainty what the available 
accommodation at Simla or at any other 
place ia. 
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Sbrl :N. M. lJnpm I May I know 
whetl-aer it i, the intention of Government 
to have a regular scheme for the dilpanal 

of ofticee, �r they prOP!)&e to depes,.d onlY 
on the whims of the heads of departments­
becau.e there is so much of -ovcrcentralisa­
tion in belhi ? 

Sardar Swana Slnab r It is a matter 
for UJU.incnt. It is not always the whim or / 
the officers. They have some real difficultict 
in the matter of admini�tration, efficient 
functioniq, cutting out delays, cxpemes, 
and 80 on. So, we cannot take a decision 
ignoring all the relevant points that rniaht 
be urged by the Ministry. 

WRIITEN ANSWERS TO QUES­
TIONS 

New.prbat Fac:torin 

•� llari T, B, Vlteal Rao r Will 
the Miruster of Commerce aod lnduatry 
be pleaied to state whether Government 
have talc� any decision regarding the ins­
tallation of newsprint factories in the country 
durina the Second Five Year Plan? 

The Minu...- of HeaYy laduatrin. 
(Sbri M, M, SbalJ) 1 No decision has yet 
been takcm in this rcgud. Government,. 
arc, however, now considering • scheme. 
for the manu(acrure of newsprint from baa-· paac. 

National Anthem 

•,01. Sbri Madlab Gow,:la : Will 
the Minister of Information and Broed­
c:aatlns be pleased to state : 

(a) whether Government contemplate 
Gramophone recording of our Nauonal 
Anthem on a mass scale, with a view to po­
pulariee and atandardiae the tune throu1hout 
the country; 

(b) whether such rcoorda would be 
distribi1ted at moderate price to all schools 
and colleges, other privato and public ins­
titutions; and 

(c) If the approved and authorlted re­
cords have already been prepared, whether 
any attempt is being made to multiply them 
for distribution? 

. Tbe M ... �r of Information ud 
Brolidca1tha1 (Dr. Keabr) 1 (a) to (c). 
A �rand:ird choral vcraion has been approved 
and also processed by A.l.R. and is being 
used by A.I.R. and State Govcmmente. 
It is proposed to relc:isc this vcrs;on for com­
mctcial proccssli1g iild distribution, and u. 
put of that ar1ao1Cil)cn� 1he q.uestiou of die.-. .  
tributing it at nioderatc price to schools -..... 
collei;es and other public and rriv:uc ins­
titutio"' will be cc :isidcrcd. Jnstrumcnta 
and military b1&:1d vcnioos have abo bNl1 
prepared and will be similarly proccsaed and. 
diauibutc:d after they arc got approved. 




